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Allotment of Plots by DDA In La.­
renee Road. Delhi 

1826, SHRI RAM KISHAN: Will the 
Minister of WORKS AND HOUSING 
AND SUPPLY AND REHABILlTA­
TIO~ be pleased to state: 

(a) whether Delhi Development 
Authority has allotted some plots for 
Post and Telegraph Office and CGHS 
dispensary in the Lawrence Road 
residential colony; 

(b) if so, the details therp.d; 

(C) whether Delhi Development 
Authority is going to provide for Bank 
and Supf'r Bazar in the C-7 market of 
Uawrence Road colony; and 

(d) if not. the reasons th~rp.for? 

TH~ MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILIT ATIO~ (SHRI SIKANDAR 
BAKHT): (a) No, Sir. 

(b) Does not arise. 

(c) and (d), An offer for allotment 
of an office unit in local shopping 
centre at C-7, Lawrence Road has been 
made to the PUnjab National Bank f(lr 
opening its branch. No request lor 
allotment of space in the said COM­

plex has been received from the Super 
Bazar. All and when a request is 
J'lecJeivedi, t:he quefltian of. allotment 
will be considered by the D.D.A. 




